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(See rules 29 and 40)
[For Fee see First Schedute]

Alnsert (in full) name and
address

8[nsert name or full address.

will be attended by myself (ourselves), or by some

person on my (or our) behalf.
Dated this.....ccoeererisisines day of ... w20, .
CTo be signed by the applicant  (Signed)C. i st
or authorised agent. -
To
The Controller of Designs,

The Patent Office,



